GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS WELFARE
DEPARTMENT OF AGRICULTURAL RESEARCH & EDUCATION

LOK SABHA
UNSTARRED QUESTION NO. 3575
TO BE ANSWERED ON THE 10™ AUGUST, 2021

UNAPPROVED GENES IN BT COTTON SEEDS
3575. SHRI RAHUL RAMESH SHEWALE:
DR. PRITAM GOPINATHRAO MUNDE:
SHRI GIRISH BHALCHANDRA BAPAT:

Will the Minister of AGRICULTURE AND FARMERS WELFARE
S 3R fhATT FHedToT HA be pleased to state:

(@) whether transgenic herbicide / glyphosate tolerant trait genes are used by several BT
cotton seed production companies;

(b) if so, the details thereof;

(c) whether the production of BT cotton seeds with unapproved genes is taking place in
several States;

(d) if so, the details thereof;

(e)  whether the Union Government had set up Field Inspection and Scientific Evaluation
Committee;

)] if so, whether the aforesaid Committee has submitted it preliminary report to the Union
Government;

(9) if so, the findings thereof and the action taken thereon; and
(h)  if not, the time by which the aforesaid Committee will submit its Report?
ANSWER

THE MINISTER OF AGRICUTLRURE AND FARMERS WELFARE

Y 3R ThdTeT Hegror HY (SHRI NARENDRA SINGH TOMAR)
(a) to (d): In India, only Bt Cotton is approved for commercial cultivation. Few incidences

of illegal marketing of Genetically Modified seeds of Herbicide Tolerant (HT) cotton were
reported in the States of Andhra Pradesh, Gujarat, Telangana and Maharashtra. However, no
state has reported the production of seed of unapproved Bt gene.

(e)to (h):  Department of Biotechnology, Ministry of Science and Technology set up “Field
Inspection and Scientific Evaluation Committee (FISEC)” in 2017 for on-the spot inspection of
the cotton fields to assess the veracity of spread of unapproved HT cotton.
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The FISEC submitted its report in May 2018 and made recommendations and action
points to be implemented by various central and state government departments and
agencies. Short term (1-2 years) and medium term (2-3 years) actions have also been
suggested by the committee.

DAC&FW has issued advisory to all cotton growing states to control and curb the sale
and cultivation of unapproved HT Cotton vis-a-vis its seed production, processing and
storage.
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